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3. J.N. Stadium (Athletics) Sports Authority of India (SAI) 53.90% 

4. J.N. Stadium (Hostel) Sports Authority of India (SAI) 96% 

5. I.G. Stadium (Gymnastics) Sports Authority of India (SAI) 55.8% 

6. I.G. Stadium (Wrestling) Sports Authority of India (SAI) 43% 

7. I.G. Stadium (Cycling) Sports Authority of India (SAI) 36% 

8. M.D.C. National Stadium Sports Authority of India (SAI) 75% 
 (Hockey) 

9. Shayam Prasad Mukherjee Sports Authority of India (SAI) 42% 
 Swimming Pool (Aquatics) 

10. Dr. Kami Singh Shooting Sports Authority of India (SAI) 42% 
 Range (Shooting) 

11. Games Village (Residential) Organizing Committee (OC) 49.3% 

12. Sirifort Stadium (Badminton  Organizing Committee (OC) 46% 
 and Squash) 

13. Yamuna Sports Complex  Delhi Development Authority  46% 
 (Table Tennis) (DDA) 

14. Yamuna Sports Complex  Delhi Development Authority 6.75% 
 (Archery) (DDA)  

15. Delhi University (Main Delhi University 35% 
 Ground for Rugby)  

16. R.K. Khanna Stadium All India Tennis Association 45% 
 (Tennis) (AITA) 

17. Big Bore Shooting Ranges, Central Reserve Police Force  
 Kadarpur, Gurgaon (CRPF) 40% 

 Since all the sports infrastructure projects will be completed well before the Commonwealth 
Games to be held in 2010, it compares well with the commitments made by the Delhi 
Government and the Indian Olympic Association. 

Delay in Commonwealth Games Projects 

 122. SHRI JAI PRAKASH NARAYAN SINGH: Will the Minister of YOUTH AFFAIRS AND 
SPORTS be pleased to state: 

 (a) whether there has been inordinate delay on the part of Commonwealth Games 
Organizing Committee (OC) relating to various sports events; 

 (b) if so, the reasons therefor; 
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 (c) the details of projects which are behind schedule; and 

 (d) the steps being taken by OC to expedite different projects to complete well before the 
commencement of 2010 games? 

 THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND SPORTS  
(SHRI PRATIK PRAKASHBAPU PATIL): (a) to (d) After obtaining the necessary regulatory 
clearances, the work on the Competition venues and Training venues has commenced and is 
progressing as per schedule. Time Lines, against key parameters are being monitored, on a 
web-based monitoring system developed by the Ministry of Youth Affairs and Sports. The  
work on the major stadia of Sports Authority of India (SAI)/Central Public Works Division 
(CPWD) — Jawaharlal Nehru Stadium, Indira Gandhi Indoor Stadium, and National Stadium is 
progressing on schedule, as is the work on Thyagaraj Stadium of Government of NCT of Delhi 
(GNCTD). The work at the Siri Fort Complex and Yamuna Sports Complex of Delhi 
Development Authority(DDA), and the Talkatora Indoor Stadium of New Delhi Municipal 
Committee (NDMC), and R.K. Khanna Tennis Stadium, have fallen marginally behind schedule, 
but the pace of work has now attained optimum level, and shortfall against targeted percentages 
would be bridged. 

 The work at Dr. SPM Swimming Complex, Cycling Velodrome and the Wrestling Stadium at 
Indira Gandhi Indoor Stadium Complex, suffered a delayed start due to some design issues and 
certain clearances. These have since been resolved, and the work has now achieved optimum 
level. The work at Dr. Kami Singh Shooting Ranges of SAI/CPWD, also suffered a delayed  
start, due to certain design issues. These have been resolved and work has commenced.  
The work at Rugby Stadium at Delhi University has also commenced and is now at a rapid pace. 
The work at the Training (Practice) venues — Chhatrasal Stadium and Ludlow Castle Hall of 
GNCTD started late due to some clearance related issues which have now been addressed. The 
Ministry of Youth Affairs and Sports and other agencies are closely monitoring the enormous 
work involved, in organizing the infrastructure for the Games. As a result of the efforts put in by 
all the concerned agencies, various sports facilities would be completed well in time for the 
Games. 

_________ 

12.00 Noon 

PAPERS LAID ON THE TABLE 

Notification of the Ministry of Personnel, Public Grievances and Pensions (Department of 
Personnel and Training) 

 THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; THE 
MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER OF STATE IN 
THE PRIME MINISTER’S OFFICE THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; AND THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN): Sir, I lay on the Table, 




